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Central Administrative Tribunal
Principal Bench, f^evv Delhi.

OA 2590/2004

New Delhi this the 19^*^ day of January, 2011

Hon'&ie Dr. A.!C.Misiira^ f^ember (A)
Or. IC.B.SisresSi, Member (J)

1, Sh. Vridha Giri
S/o Late Shri J.Ramanandham

r^-

2. Sh. 3ai Prakash
S/o Late Shri Hari Kishan'

3. Hs.Aruna

W/o Late Shri Jagdish Chand

Ail C/o
Chief Administrative Officer (P-il)
Offscs of the CAO and 35 (Trg),
Ministry of Defence, E Block,
New Delhi-110011. ...Applicant.

(By Advocate: Shri Pramod Kumar Sharma)

Versus

Union of India through

1. Secretary
Department of Expenditure
Ministry of Rnance,
Morth Block, New Delhi.

2. Secretary
Ministry of Defence; .
South Block, New Delhi.

3. Joint Secretary (Training) & G A G/CAO-P2,
Ministry of Defence,
E^BIock, New Delhi. ...Respondents.

i"

(By Advocate: Ms.Meenu l^ainee)
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ORDER (O-E^L)

E¥ W^^mb^r ihh

Learned counsel for both sides subn^it th^st the matter, which has

been remanded by. the Honljle High Court, retetes to the averments

taken in the petition in j-espect of Driving Test, etc. This

subject has nothing to do with the present OA 2590/2004, which

has long since been disposed of and actsd upon. Ho review appiicetion

has been passed, nor any Writ Petition is pending v^ith regard to the

order passed in this OA. According to them, there is some

typographical error, ^hich has occurmd in the covering letter of

Registrar of the Hon'ble High Court In view of this submission,

no further action i^ called for in this OA, which is accordingly closed,

costs.

{DvX.B3areBh) iDrAM.Kdhm]
Mambar (J) f^smber (A)

/kdr/


